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(b) whether it is a fact that in 1962 drugs 
prices were frozen. in 1970 Drug Prices 
Control Order was jmplemented and i n  l 97<J 
New Drug Price Control Order was noti
fied ; and 

(c) if so, bow Government propose to 
make two-tire price formula, as in sugar and 
cement industry, a success for the growth 
of drug industry, details thereof ? 

THE MINISTER OF CHEMICALS AND 
FERTILIZERS (SHRI VASANT SATHE) : 
(a) The prices of  price controlled bulk 
drugs specified in the Drugs (Prices Control) 
Order, 1 979 are regulated under the said 
Order. The control on prices ensures that 
they become availab!e to the consumers at 
fai r  and reasonable prices. The regulat ion 
nf prices included changes in prices depen
ding upon changes in costs from time to 
time. 

(b) Yes, Sir. 

(c) There is no proposal to have two-tier 
price formula in respect of Drugs. 

Workers Participation in Managemen t in 
Public Industries in Orissa 

8576. SHRI NITYANANDA MISRA. : 
Will  the Minister of LABOUR AND RE
HABILITATION be pleased to state 

(a) whether Centre has drawn up a 
scheme for workers part icipat ion :n ma nage
meot for public sector undertakings ; 

(b) if so, tbe names and the number of 
public sector undertak ing� i o  Oric;sa when: 
su�h scheme bas been impJi.;;men ted ; and 

(c) the guidelines proposed to be sent to 
other public sector undertakings to imple
ment the above scbemc with immediate 
effect ? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF LABOUR AN D REHABI
LITATION (SHRI DHARMA V lR) : (a) 

to (c). Government h�ve recently int ro
duced a new comprehensive scheme for 
Workers' Participation in  Management v ide 
Government's Resolution dated 30th Decem-

• 

ber, 1 983 (Published in Part I, Section 1 of 
the Gazette of India (Extra-ordinary) dated 
30th December, 1 983). The Scheme is 
3ppl icable to al l  Central Public Sector 
Undcrtakiags. Tbe Scheme is comprehen
sive and contains provisions on various 
a!-pects l ike repre entation, functions at 
d ifferent Jev ls and monitoring etc . The 
State Governments ( including Orissa) have 
been requested on 9-1 - 1 984 to introduce the 
Scheme in their public sector undertakings. 

Setting op or T.V. Centre at 
Ramagundam, A.P. 

8577. SRRI G. BHOOPATHY : wm · 
the Min ist .. r of INFORMATION AND 
BROADCASTING be pleased to state 

(a) whether Government are considering 
to set up, T. V Cea r re at Rarnaguodam in 
Karim Nagar District of Andhra Pradesh in 
view of the growing importance of Ramagu
ndam as an industrial centre ; and 

( b) ff not, the r"'asons therefor ? 

THP T\ JNJSTER ()F STATE OF THE 
M INISTRY OF I FORMATION AND 
BROA DCASTIN"G AN D ,  M INISTER OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
H.K .L. BHAGAT) : (a) No, Sir. 

(b )  Expansion of TV i n  the country is 
hcing carried out in  a phased manaer. A 
Low Power Transmitter is being set up in 
Karim Nagar which wi l l  prnvide s rvice 
\.Vithin a ran e of �bout 25 K ms. Further 
expansion of TV service in Andhrn Pradesh 
wi l l  be considered in futur plans depending 
upon avai labi l i ry of resources. 

Protocol Signed with U .S.S.R. Regarding 
Oil Searc& 

• 
8 578. SHRI ANAND SINGH : Wi ll 

the Minister of ENERGY be pJeased to 
state : 

(a) whether any Indo-Soviet protocol on 
oil search has recently been sigae'1 ; 

(b) If so, the leader and Members of the 
Soviet delegation, their names and status, 




